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Unmanned Level Crossing

p Shri S. M. Banerjee:
I Shri P.. C. Borooah:
I Shri Hem Raj:

0 _ J Shri Indrajit Gupta:
* Shri Nambiar:

Maharajkumar Vijaya 
Ananda: 

k Shri Ram Ratan Gupta:

Will the Minister of Railways be 
pleased to state:

(a) whether a decision has been 
taken to convert the unmanned gates 
into reguar gates to avoid further 
accidents; and

(b) the total number of such gates 
in the country?

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy):
(a) and (b). There are about 19,000 
unmanned level crossings (excluding 
cattle crossings) on Indian Railways. 
It is neither feasible, nor obligatory, 
to man all the unmanned level cross­
ings. Individual cases of unmanned 
level crossings which require manning 
on local and special considerations and 
according to developments of road and| 
or rail traffic, are always reviewed by 
the Railways in consultation with the 
Civil Authorities and each case is de­
cided on its own merit.

The Hon’ble Justice of the Madras 
High Court, in a recent case of an 
accident at an unmanned level cross­
ing opined that it is impossible to ex­
pect the Railways to provide for gates 
and gatemen at every place where the 
railway line crosses a public highway 
and the road users should also exer­
cise sufficient caution at such crossings 
to ensure safety.

Shri M. L. Dwivedi: The question
definitely says what are the States 
which have not agreed to share the 
expenses. No reply has been given to 
that part of the question.

Shri S. V. Ramaswamy: The reply
is awaited.

Shri M. L. Dwivedi: What are the 
names of those States which have not 
accepted it?

Mr. Speaker: He wants to know the 
names of the States from whom this 
reply is awaited.

Shri S. V. Ramaswamy: We have 
addressed them. We have not receiv­
ed any reply from any State.
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Shri S. V. Ramaswamy: The hon. 

Member cannot ask a particular Min­
ister to reply. English is an associate 
language.

The Deputy Minister in the Ministry 
of Railways (Shri Shahnawaz Khan):
That level crossing was manned. It 
was a manned level crossing. But at 
that moment it was open. From Delhi 
6ide one bus came and from Meerut 
side another truck came and on that 
track both of them stopped and none 
of them could move back or forward.
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Shri S. C. Samanta: Is it not a fact 
that some State Governments have 
agreed to bear the initial expenditure 
and not the recurring expenditure?

Shri S. V. Ramaswamy: We have no 
such information. We shall welcome 
even that suggestion.

Shri S. M. Banerjee: I am putting a 
question arising from the answer to 
Question No. 345. In the statement, it 
Is said that the Madras High Court,

Oral Answers 1888AUGUST 16, 1962



1889 Oral Answers SRAVANA 25, 1884 (SAKA ) Oral Answers 1890

in a recent case of an accident at an 
unmanned level crossing, opined that 
it is impossible to expect the railways 
to provide for gate and gatemen . .

Mr. Speaker: When the facts are
stated in a written statement extracts 
out of it need not be read, because the 
Minister has filed that statement and 
he knows what the position is. So, 
the hon. Member may put the question 
straight.

Shri S. M. Banerjee: Yes, Sir. I can 
save my time also. I want to know 
whether this judgment of the Madras 
High Court will be contested by the 
Government in the larger interests of 
saving human lives from accidents 
arising out of unmanned level cros­
sings.

Shri S. V. Ramaswamy: As a matter
of fact, we carried out a survey of 
all the important unmanned level 
crossings which should be manned. We 
found about 1,100 of them necessary to 
be manned. We have asked in some 
cases the State Governments to parti­
cipate in the cost, both initial and 
recurring. They have not co-operated 
with us.

Mr. Speaker: The question was that 
the Madras High Court has given an 
opinion in a recent enquiry and there­
fore whether that is also the opinion 
of the Government, or, whether the 
Government is going to contest it.

Shri S. V. Ramaswamy: It is a judi­
cial pronouncement. It says that it is 
obligatory on the road users also tc 
exercise sufficient caution.

Mr. Speaker: The question is whe­
ther the Government has also the 
same view and whether it is satisfied 
with it or whether it wants to contest 
that.

Shri S. V. Ramaswamy: We are per­
fectly satisfied with it. We do not 
want to contest.

Shri S. M. Banerjee: May I know
whether it is a fact that the hon. Rail­
way Minister or the Railway Ministry 
has taken up this matter with the 
State Governments and whether they 
have been requested to post at least

one police constable at every level 
crossing; and, if so, how far the State 
Governments have agreed to it?

Shri S. V. Ramaswamy: Some States 
have been addressed by the Railways 
in this matter, but we have not re­
ceived any reply yet.

Mr. Speaker: Though it is none of 
my business, I would like to point out 
one thing here. In America, I have 
found, a notice board is put up saying 
that if any vehicle has to cross an un­
manned railway level crossing, whe­
ther there is any train coming or not, 
it must come to a dead stop there and 
then proceed. That is the rule in 
every advanced country. That is the 
rule in West Europe, in America and 
other countries. Can’t we adopt it 
here?

Shri S. V. Ramaswamy: As a matter 
of fact, we are proposing to the State 
Governments to put up “Stop” sign 
boards. Wherever there are “caution” 
boards, we are requesting the State 
Governments to put up “Stop” boards.

Shri Hem Barua: Sir, I have not 
been able to understand certain thin<g3. 
apart from the supplementary that I 
want to put. The Deputy Minister 
said that English is an associate lang­
uage. The Bill has not yet been in­
troduced and English has never been 
declared as an associate language by 
the Parliament. I do not know how 
he can state like this. Over and above 
this, Sir, he took shelter under one 
plea that the State Governments are 
not co-operating. May I know from 
him whether the State Governments 
have started non-co-operation with the 
Union Government so far as the Rail­
ways are concerned or in every 
sphere?

Shri Jashvant Mehta: The hon.
Deputy Minister stated that the State 
Governments are not co-operating. 
May I know what is the policy of the 
Railway Ministry in such cases where 
the State Governments are not co­
operating? What is the .policy follow­
ed by the Railway Administration with 
regard to protection at level crossings 
etc?
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Shri S. V. Ramaswamy: Sir, I used 
the word ‘co-operating’ in the broad 
sense. It only means that we have 
made certain proposals and the res­
ponse is not there.

Shri Hem Barua: Sir, I want your 
ruling about his statement that English 
is an associate language.

Mr. Speaker: I did not think any 
answer was necessary. The hon. Mem­
ber already knows it.

Shri Sham Lai Saraf: In view of the 
fact that both railway traffic and the 
traffic on the road have immensely 
increased, may I know how long the 
Government will allow things to go 
on like this? Why should not the 
Railway Department themselves spon­
sor the necessary schemes or in colla­
boration with the Road Transport 
Authorities?

Shri S. V # Ramaswamy: As the hon. 
Member put it, the road traffic itself 
has increased. Therefore, partly it is 
the responsibility of the Road Trans­
port Authorities also to participate in 
these things.

Shri A. P. Jain: Sir, the answer 
given by the Deputy Minister for Rail­
ways to one of the supplementaries is 
rather surprising. He said that one 
truck and one bus stopped on the track 
and did not move. Were they mad 
men or did they want to commit sui­
cide? Has any enquiry been made 
about that? Has any action been taken 
against them?

Mr. Speaker: Is the reference to the 
Minister?

Shri A. P. Jain: Not to the Minister, 
but to the drivers of the truck and 
bus.

Some hon. Member rose—
Mr. Speaker: Next Question—Shri 

Samanta.

Shri Sonavane: Sir, I got up and 
sat down several times, and I could 
not get a chance to put a supplemen­
tary.

Mr. Speaker: He has not sponsored 
the question and he takes up another

question. I am not going to allow 
him.

Shri Sonavane: So many others who 
did not sponsor the question were 
given a chance to put supplementariesi

Mr. Speaker: That is not lair on hia 
part. I have not been partial to any­
body.

Shri Sonavane: I got up several 
times and still I could not catch your 
eye.

Mr. Speaker: Order, order. Let us go 
to the next question.

Encouragement to Sportsmen among 
Railway Employees

+
f  vShri S. C. Samanta:

♦317 J Shri Subodh Hansda:
" *] Shri B. K. J>as;

I  Shri M. L. Dwivedi:

Will the Minister of Railways be 
pleased to state:

(a) whether any encouragement is 
given to sportsmen among the Railway 
employees for further improvement in 
sports and games;

(b) if so, the nature of encourage­
ments and facilities given; and

(c) how many persons have been 
given such facilities in the last of 
current year?

The Minister in the Ministry of 
Railways (Shri Shahnawaz Khan):
(a) Yes. >1

(b) The folowing facilities and 
encouragements are given to sports­
men:

(i) Grant of special casual leave 
to participate in recognised 
tournaments;

(ii) Supply otf kit to participate in 
tournaments. In addition spe­
cial kit allowance is given 
to those railwaymen who 
represent the country abroad;

(iii) Issue of free passes to parti­
cipate in recognized tourna­
ments;




